ACT NO. XV OF 1924

PASSED BY THES INDIAN‘LUGISLATURE J

(Recewed tke assent of the G’ovemor Geneml on tke, '
18t September 1924.)

An Act further to amend the. Indla,nv-
Motor Vehicles Act, 1914, for cer-
tain purposes.

WHEREAS it is expedlent further to amend the
VIII of 1914, Indian Motor Vehicles Act, 1914, for purposes .

hereinaftor appearmg, It is hereby enacted as
follows :—

1. This Act may be called ‘the Indlan Motor gy ort title.
Vehicles (Amendment) Act, 1924. :

2. In clause (a) of sub-section (2) of section 11 Amendmenb
VIII of 1914, Of the Indian Motor Vehicles Act, 1914, afterof ieo\?fﬁ llf
the words ¢ area in which ” the words « and the 1;14 °

duratlon for which ’ shall be inserted.
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